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OA/TAJRA/GEP No. 1743 1988  CCP-144/90
S. P. Yadav .

APPLICANT(S)
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D, S. Chaudhary
. COUNSEL

VERSUS

RESPONDENT() ) COUNSEL

Dage

Office Report

_ Orders

4.9.1990.

Ihe petitioner present in person and
prgys»for adjourmment as his counsel is not
available. List on 11.9.1990.
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11.951990.

Present : Shri D. S. Choudhary, Gounsel for
' ~ the petitioner.

We have heard the learned counsel for the
petitioner on the maintainability of the CCP.
He prays for permission to withdraw the same.
CCP=144/90 /is accordingly dismissed as
withdrawn,
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